- PUNJAB VIDHAN SABHA SECRETARIAT
NOTIFICATION

: THE 3‘“’ NOVEMBER 2019

‘No. 55- LA~2019/ﬁ The fol lowmg Order by the Governor of Punjab,

dated the 3" November, 2019 1s published for general information —
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ORDER

IN EXERCISE OF THE POWERS CONFERRED UPON ME BY

VIRTUE OF CLAUSE (1) OF ARTICLE 174 OF THE CONSTITUTION OF

INDIA, 1, V.P. SINGH BADNORF;, GOVERNOR OF PUNJAB, HEREBY

. SUMMON THE FIFTEENTH V(DHAN SABHA OF THE STATE OF

PUNJAB TO MEET FOR ITS SPECIAL (NINTH) SESSION AT 2.30 P.M.

L ON WEDNESDAY THEZ 6" NOVEMBER, 2019, IN THE PUNJAB
" VIDHAN SABHA HALL, VIDHAN BHAVAN (,HANDIC:ARH

DATED CHANDIGARH: " V.P.SINGH BADNORE,

THE 3% NOVEMBIZR, 2019. " GOVERNOR OF PUNJAB."
DATED CHANDIGARH: SHASHI LAKHANPAL MISHRA,
| ‘THE 3’“’ NOVEMBER, 2019. SECRETARY.

L i b st

No. 55-LA-2019/ / ng % , dated r*handlgarh the 3" November, 2019.

- Copy forwarded for 1nf0m1at10n to ~—
s aH Members of the Pun_]ab Vidhan Sabha;
o : 2 : the Chlef Secretary to Govemmmt Punjab, Chandlgarh

3. all Addltle\na] Chief Secretaries / Financial Commissioners / Principal

Secretaries / /idministrative Secretaries to ~Government, Punjab,
Chandigarh;

P.T.O.




10.
1.
12,

13.

14.

15.

16.

the Principal . Secretary ' to Govermnent Punjab Department of
Parliamentary Affairs, Chandigarh (with 4 spare copies) with reference to
his Department's letter No. 1/3/2017~ 3@/373 dated the 2% November,
2019;

the Pnnmpal Secretary to Governor, Punjab Chandlgarh

the Chief Electoral Officer and Secretary to Govemment Punjab
Election Department, Chandlgarh (with 4 spare. coples)

~the 'Legal Remembrancer and Secretary to Government, Punjab,

Leglslanve Department Chandlgarh

the Secretary-General Rajya Sabha, Parhament House, New Delhl-
110001;

the Seeretary»General Lok Sabha Parhament House New Delhi- 110001
(with two spare coples),

the Secretary to Government of Indxa, Mlmstry of Parhamentary Affairs,
92, Parliament House, New Delhi-110001; o

the Secretary, Government of Indla, Department of Legal Affairs, Ministry
of Law, New Delhi; :

the Secretary, Election Comm15510n of In«rha Nlrvachan Sadan; Ashoka
Road, New Delhi-110001; S

the Secretaries to all State LegiSletive Assemblies / Councils in India;

the Deputy Secretary to Government of India, Ministry of Home Affairs,
(Political I (A) Section), New Delhi — 110001;

the Under Secretary to Government, Punjab, General Administration (By
‘name) with 180 spare copies for distribution amongst the various Branches
~under the Administrative Secretaries;

the Librarian, Lok Sabha Secretariat, Parhament House New  Delhi—

~ 110001;

17.

18
19.

20.

the Dlrector Information and Pubhe Relatlonb, Punjab Chandlgarh

The Incharge, United News of Indla Building No 6, Flrst Floor Sector«

42, Attawa, Chand1garh—160036,

the Incharge, Press Trust of India, S.C.O. 78 Fxrst Fioor Sector 47~D
Chandlgarh and ’

all Press Correspondents"stzttioned at Chandigarh.

INFORMATION OFFICER,

- for SECRETARY.
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15™ VIDHAN SABHA
SP"ZCIAL (NINTH) SESSION

PUNJAB VIDHAN SABHA SECRETARIAT

PROGRAMME TO BE OBS’ERVED ON WEDNESDAY,
' THE 6’“‘ NOV EMBER, 2019

AN EVENT TO CELEBRATE THE 550™ BIRTH ANNIVERSARY

OF SRI GURU NANAKDEV J |
11.00 AM. ’to 1.00 PM Add resses by the Dlgmtarles
| | 'BREAK

SITTING OF THE SPECIAL (NINTH) SESSION 2019
230 PM. to 3.00 P.M. O'bltuary References
BREAK

REA SSEMBLING OF THIE SITTING OF THE SPECIAL
(N1NTH ) SESSION 2019

3.45PM. 1) Official Resolution;
2) Legislative Business; and

3) Motion under Rule 16 regarding
- adjournment of the House sine-

die.
(‘HANDI’L:ARH o SHASHI LAKHANPAL MISHRA,
THE “4*° NOVEMBER, 2019 , o . SECRETARY. '
TU o , : , ,
All Mezmbers of the Punjab Vidhan Sabha.
No. 55-LA-2019/__ / ({Séq » dated Chandigarh, the 3'fd November, 2019.
No.55-LA2019/  [{ 270 , dated Chandigarh, the 3" November, 2019.

Coypy forwarded for information to—
1. the Chief Secretary to Government, Punjab;

2. all Addltlonal Chlef Secretaries / Fmanmal Cormnlssmnf,rs /- Principal
Secretaries -/ Administrative Secretaries to Government, Punjab,

~ Chandigarh; - : :
' P.T.O.



2 CEOk el
3. the Principal VSecr.f,mi'y to : Government, Punjab, Department of
Parllamentary Affan 3 (Wlth 4 spare coples) i
4. the Prmc1pa1 Secret ary to Governor, Punjab

5. the Chief Electoral Officer and Secretary to (overnment, Punjab,
Election Departraent, Chandigath, (with 4 spare copies);

6. the Legal Remembrancer and Secretary to Government, Punjab,
Department of Legal a'nd Legislative Affairs, Chandigarh'

7. the Secretary-General, Rajya Sabha, Parlizment House New Delni-
110001

8. the Secretary«Ge’r'ieral, Lok Sabha, 'Farliameﬂt_HCUSe, New Delhi-.
110001, (with twa spare copies); :

9. the Secretary to Government of India, Ministry of Parliamentary
Affairs, 92, Parliament House, New Dethi-1 10001 ;

10. the Secretary, , chernmeut of In(ha Department of Lega} Affairs,
Miristry of Law, New Delhi-11000)1;

11. the Secretary, Election Commission of India, Nirvachan Sadan, Ashoka
‘Road, New Delhi-110001; :

12. thie Secretaries to all State Legislative Assemblies/Councils in India;

13. the Deputy Secretary to Government of India, Ministry of Home
- Affairs,  (Political I(A) Section), New Delhi-llOOOl;r

14, the: Under Secretary to Government, Punjab, General Administration,
~ (By name) with 180 spare copies for distribution amongst various
Brainches under the Administrative Secretanes

15. the; L1brar1an Lok Sabha Si cretanat Parliament House New Delhi-
1710001,

“1€,. the Director, Information ar.d Public Relatlons Pungab Chand;garh

17. The Incharge, United Nevys of India, BuﬂdmGr No 6, F 1rst Floor Sector-
© 42, Attawa, Chandlgarh— 160036;

18. the Incharge, Press Trust of India, 8.C.O0. 7 8, Flrs{ 1001‘, Sector 47-D,
Chandigarh; and

19. all Press Correspondents stationed at Chandigarh. o

for SECRETARY.



